
Oral Answers 21 AUGUST 1958  Oral Answers *88

m wmvfa :   ̂irmr

f % u? art ? A vjvxtt ft »rf fc 

«r?  $$ sprt ̂ fa* | «rr q*% <ftr

% wx it $ ?

tifi irrwfwrtf faf̂r : art *art- 

?rtr qr t i

Shri B. K. Gaik wad: May I know 
whether it is a fact that certain re
presentations were received from the 
pensioners of State Governments who 
have requested  the  Central Gov
ernment to advise the State Govern
ments to adopt the same policy which 
the Central Government have adopted 
in giving interim relief as well as in
crease in dearness allowance and if 
the answer is  yes, may I know the 
action taken by the Government?

Shrimati Tariceshwarl Sinha: May I 
have the question again?

Mr. Speaker:  The question  is
whether the Central Government have 
advised the State Governments  to 
adopt the same policy with regard to 
the grant of this amount.

The Minister of Finance  (Shri 
Mararii Deaai): That is for the State
Governments to consider.

Mr. Speaker: Havt#lhe Central Gov
ernment sent the representations to 
them?

Shri Morarji Desal: They have been 
sent to them. They know their duties 
best
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Shri S. M. Banerjee: May I know 
whether any decision has been taken 
by Government on referring the pen
sionary rules to the Pay Commission 
for a revision?

Shrimati Tarkeshwari Sinha: I do
not think so.

Shri Morarji Desai: The question of 
pensions has not been referred to the 
Pay Commission.

Quotas for Steel

f Shri Snbodh Hansda:
\ Shri S. C. Samanta:

Will the Minister  of Steel, Mines 
and Fuel be pleased to state whether 
it is a fact that the Iron and Steel 
Controller has directed that in cases 
where supply of Steel against parti
cular quota heads has exceeded allot
ments under the same but the overall 
supplies have not  exceeded overall 
allotments the flow of steel will con
tinue until the overall, supply equals 
the quota of total allotment?

The Parliamentary Secretary  to 
the Minister of Steel, Mines and Fuel 
(Shri Gajendra Prasad Sinha): Yes, 
Sir.  The decision was taken by the 
Government.

Shri Snbodh Hansda: May I know
whether the supply of steel will be 
increased against the allotted quotas 
to States where the demand has  in
creased?

The Minister of Steel,  Mines and 
Fuel (Sardar Swaran Singh): Actually 
at the moment, steel is in short sup
ply.  Therefore, the question of in
crease of quotas for States to meet 
their entire demand is a matter which 
will have to wait till either the steel 
production increases  or  our foreign 
exchange position eases to enable us 
to import more steel.




